Dsath of Scisntist of Atomic Plant
TH80.SHRI SANJAY RALT: Will the PRIME MINISTER be pleased to state:

(a) whether Government's attenticn has been drawn to the fact that Shri Laknath Mahalingam,
g scientist posted at Kaiga Atomic Plant first disappeared and later an it was reported that he ig

dead;
(b) if go, the circumstances responsible for his death alongwith details of the same;

(2} whether Government are contemplating to make certain provisions for providing safeguards

1o those scientists who happen to have access to the sensitive information; and
(d) ifso, the details thereof?

THE MINISTER OF STATE IN THE PRIME MINISTER'S OFFICE (SHRI PRITHVIRAJ CHAVAN):
(&) Yes, Sir.

(b) The case is under investigatian.

(c) Wherever needed, appropriate security to scientists as well as establishment has been

provided.
(d) Itienat desirable to provide details in public domain.
Mission Mode Project (MMPs) from Kerala

£881. SHRI P. BAJEEVE: Wil the Minister of COMMUNICATIONS AND INFORMATION
TECHNOLOGY be pleased to state:

(a) whether there are any project proposal submitted by State Governmert of Kerala, under
Mission Made Projects (MMPs);

(b) if go, the details thereof;

(c) how many of them have been sanctioned by DIT and what was the amount approved for

each projects; and

(d) the reasons for non-sanctioning, if any, of the projects and what waould be the action plan

for such prajects?

THE MINISTER COF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI SACHIN PILOT): (&) and (b)) Two Prajects have been submitted by the State

Government of Kerala, namely:
N Commoen Service Certre (CSC) Praject
iy E-District Pilot project
(c) Boththese two Projects have been approved and the details of these are as follows:

() Pilot e-District project has been approved for implementation in 2 districts in Kerala

(Kannnor and Palakkad) at & total estimated outlay of Re. £92.01Lakhs.

T Crginal notice of the question was recaived in Hindi.
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(i) CSCPraject - DIT has approved Comman Service Centre project for Kerala for establishing

3180 CECs at a total approved outlay of Rs. 1.80 Crores.
(d) Does not arize.
Stamp on Sri Sri and Guntur Sshendra Sharma

582, SHRIMATI T. RATNA BAI: Wil the Minister of COMMUNICATIONS AND INFORMATION
TECHNOLOGY be pleased to state:

(a) whether Government has any proposal to release & stamp on St Sri and Guntur Seshendra

Sharma who are famaus in Telugu culture;
(b) if go, the details thereof; and
() ifnot, by when such stamps would be released?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI GURUDAS KAMAT): (&) No, Sir. No such proposal is under consideration of

this Department .
(B) Inview of (&) above, the question does not arise.

(o) The proposal for issue of special/ commemorative postage stamps are examined only after
receipt fram the proponents in the light of existing guidelines laid down by the Philatelic Adviscry
Committee.

Pension in BSNL and MTNL

£83. SHRI BAMA CHANDRA KHUNTIA: Wil the Minister of COMMUNICATIONS AND

NFORMATION TECHNOL OGY be pleased to state:

(a) whether Government is paying differential attitude towards BSNL and MTMNL, whereas the
officers and employees working in BSNL are getting pension from Government but officers and

employees working in MTHNL are not getting pension:
(b) if so, the reasons therefar;
(2} the profit of both BSNL and MTNL for last years;
(d) whether it is much less than the private players;and
(e) ifso, the reasons therefor ?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI GURUDAS KAMAT): (&) and (k) Pension payment in Public Sector Units
(PSUs) formed by conversion of Goverrment Departments and en-masse transfer of employees is
regulated by Central Civil Services (Pension) Rules, 1972. As per these rules, Bharat Sanchar Nigam

Limited (BSNL) is only such PSU far which liability of pensicn payment lies with the Government.

(2} Profit of both BSNL and Maharagar Telephone Nigam Limited (MTNL) for the last three

vears is given below:
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